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FOREST DEPARTMENT
NOTIFICATION

Shimla-2, the 29th December, 2025

No. FFE-B-F004/1/2025 Forest-B.—In exercise of the power vested under Section 36B
of Wildlife (Protection) Act, 1972, the Governor Himachal Pradesh is pleased to constitute the
218—XTSTYH / 2025—06—01—2026 (9911)
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"Conservation Reserve Management Committee" for the Tsarap Chu Conservation Reserve to
advise the Chief Wildlife Warden (H.P.) on conservation, management and maintenance of the

Tsarap Chu Conservation Reserve, as under for effective management:—

S1. Particular of Designation Contact's detail Remarks
No. member in
Committee
1. | DCF Lahaul Member DCF, Lahaul, _
01900-222235.

2. | Deputy  Director, | Member | O/o Director Animal

Animal Husbandry. Husbandry, Keylong, B
82192 49630.

3. | Assistant  Project | Member | O/o Director, Agriculture
Officer(Agriculture) Shimla, 78764 54588. _

Kaza.

4. | Pradhan Gram | Member | Pradhan Gram Panchayat
Panchayat Lossar. Lossar Teh- Kaza, Distt- _

Lahaul & Spiti,
78762 06924.

5. | Pradhan Gram | Member | Pradhan Gram Panchyat,

Panchayat Darcha. Darcha, Distt. Lahaul & _
Spiti, 94846 6044.

6. | Nature Member 3076/5, IV cross, Gokulam | The Foundation is
Conservation (Nominated | Park, Mysoor 570 Karnatka | working in  Spiti
Foundation NGO) India, since 1990s in the

+918212515601. field of Wildlife
Conservation,
monitoring of
various high altitude
species and capacity
building of local and
staff of  HPFD.
Website-
https://www.ncf-
india.org

8. | Eco Sphere Member | Ecosphere, main Market Kaza, | The NGO is working

(Nominated | norbu@spitiecosphe re.com, in Spiti since 2004 in

NGO) 82787 73842. the area of renewable

energy resources
management,
sustainable
development and
economic
empowerment
through  livelihood
generation etc.
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Website-

WWWw.spitiecosphere.com
9. | DCF WL Spiti Member | Wildlife Division Spiti at -
Secretary | Kaza, 01906-299024.

10. | SDO (Civil) Spiti at | Co-Opted | ADC Office Kaza, -
Kaza. Member sdmkaza-1sp-hp@nic.in.
01906222302.

The "Conservation Reserve Management Committee" will send its recommendations,
including activities to be carried out in the conservation reserve area to the Chief Wildlife Warden,
H.P. The Conservation Reserve Management Committee will meet atleast once in six months and
the tenure of the committee will be from the date of notification till 31-07-2027.

By order,

Additional Chief Secretary (Forest).

Iy favmT
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9914 o193, fRHTeT U9, 06 STHaR), 2026 /16 UIY, 1947
drferaT 3.1
T B
P | ARGl GRASAT [EECIGECN 5 IR &%
NEc BT GHR
T &5 NEUGE)
1. | AR SWART @ | SEEGl AR ddl | oGl 9R | SHEal STER
fov ueifee Rerg| | RIS A &1 A URISHT | B IRASAT
%0 10/— uld @ |gH B o |YH B D0
Hex | 30/— uUfd o |40/— ufad o
Arex | A |
2. | UIU® IUANT & | el AIJAR Hol | SAEEl TR | SHEAl AR
forg ueifes fawra | | TRATSTT 4 @1 gl uRANT | g AR
B0 20/— W w|gH  H o |YH B D0
Hex | 60/— ufd a|80,/— ufa o
Hex | e |
3. | AYgF AR iR | SHEel  AJAR  Fd | SHEQl  AJER | SHEGl ATER
e SuART @ | URATSTT 4 & @ oRAeET | @ga aRaeE
T fer |0 15/— Wl @ |9 w1 B0 | g B %0
ferg ! Hex | 45/— Ufa af|e0/— ufa o
Hex | HieX |
4. | AR SWART & | WIPHd Aol AR | Wi ATSTHT | T BINE
forg welfes Rier| | Bt Fiffd & @ FTAR el | AR B
0 10/— ufa | AT e @ BIESRAERCE
Arex | ¥0 30/— Wld|%0 40/— Ui
aif #ex | i e |
5. | qTRIe STAN & | Widd Al IR | Wied AT | Wigd AT
forg welifes fawra | | Bef T &= @ FIAR B | AR B
B0 20/— ufa o | AT T @ BIESRAERCE
Arex | %0 60/— Uld|%0 80/— Ufd
i Hex | i e |
6. | AYFd AMERIT AR | Wihpd AT ATAR | WIPpd AT | TTepd GIGTT
aiftiiae suan & | B T &7 @ TAR Bl | AR B
Teife e || 0 15/— ufd @i | (AfFT &= @ e &= @
ferg ! Hex | B0 45/— URT|B0 60/— U
i Hex | i e |
3T g,
&R / —

g Afd (3rare) |



ST, feHTaet U9, 06 STHaRT, 2026 /16 UIY, 1947 9915

[Authoritative English text of this Department Notification No.HSG-A(3)-6/2020, dated 05-01-2026
as required under clause (3) of Article 348 of the Constitution of India].

HOUSING DEPARTMENT
NOTIFICATION
Shimla-2, the 5th January,2026.

No. HSG-A(3)-6/2020.—In exercise of the powers conferred by Section 84 of the Real
Estate (Regulation and Development) Act, 2016 (Act No. 16 of 2016), the Governor, Himachal
Pradesh is pleased to make the following rules further to amend the Himachal Pradesh Real Estate
(Regulation and Development) Rules, 2017 notified vide Town and Country Planning Department
Notification No.TCP(A)-3/1/2016-Loose, dated 28th September, 2017 and published in the
Rajpatra (e-Gazette) on 07th October,2017, namely:—

1. Short title and Commencement.—(1) These rules may be called the Himachal
Pradesh Real Estate (Regulation and Development), Amendment Rules, 2025.

(2) These rules shall come into force from the date of their publication in the Rajpatra
(e-Gazette), Himachal Pradesh.

2. Amendment of rule 3.—In rule 3 of the Himachal Pradesh Real Estate (Regulation
and Development) Rules, 2021 for clause (a) of sub —rule (3), the following shall be substituted,
namely:—

(a) The promoter shall pay a registration fee at the time of application for registration by
way of a demand draft or through online payment mode, as the case may be, as under:-

Table 3.1
Registration Fee

SI. Type of Real Estate New proposed Rate

No. Project Existing Rate Rural Area Urban Area
1. | Plotted Development | Rs. 10/per M* of | Rs. 30/per M” of | Rs. 40/per M” of total
for Residential use. total project land | total project land as | project land as per
as per Jamabandi. | per Jamabandi. Jamabandi.

2. | Plotted Development | Rs. 20/per M” of | Rs. 60/per M- of | Rs. 80/per M” of total
for Commercial Use. | total project land | total Project land as | Project land as per
as per Jamabandi. | per Jamabandi. Jamabandi.

3. | Plotted Development | Rs. 15/per M” of | Rs. 45/per M’ of | Rs. 60/per M” of total
for Mixed Residential | total project land | total Project land as | Project land as per

and commercial Use. | as per Jamabandi. | per Jamabandi. Jamabandi.
4. | Flatted Development | Rs. 10/Per M? of | Rs. 30/Per M” of | Rs. 40/Per M of total
for Residential Use. total built up area | total built up area | built up area as per
as per sanctioned | as per sanctioned | sanctioned plan.
plan. plan.
5. | Flatted Development | Rs. 20/ per M” of | Rs. 60/per M* of | Rs. 80/per M of total
for commercial use. total built up area | total built up area | built up area as per

as per sanctioned | as per sanctioned | sanctioned plan.
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plan. plan
6. | Flatted Development | Rs. 15/per M* of | Rs. 45/ per M” of | Rs. 60/ per M” of total
for Mixed Residential | total built up area | total built up area | built up area as per
and commercial use. | as per sanctioned | as per sanctioned | sanctioned plan.

plan. plan.

By order,

Sd/-

(SANJAY GUPTA),
Chief Secretary (Housing).

ENV., SCI. TECH. & CLIMATE CHANGE DEPARTMENT
NOTIFICATION
Shimla-171 002, the 24th November, 2025

No. STE-B(1)1/2005.—The Governor, Himachal Pradesh, is pleased to accord approval for
the restructuring of the Department of Environment, Science, Technology and Climate Change by
abolishing five existing posts namely one post of Principal Scientific Officer (Biotechnology) (as a
dying cadre), one post of Senior Scientific Officer (Planning), one post of Project Officer and two
posts of Research Assistant, and further order creation & filling up of five new posts namely one
(01) post of Junior Scientific Officer (Biotechnology), two (02) posts of Junior Scientific Officer
(Climate Change) and two (02) posts of Junior Environment Officer in the Level-11 of the Pay
Matrix of 38,500-1,22,700 in the Department with immediate effect.

2.  The expenditure on this account will be debited to Major Head: 3425-060-001-02-
SOE-01 during the year 2025-2026.

By order

Sd/-

(SUSHIL KUMAR SINGLA),

Secretary (EST & CC).

ENV, SCI. TECH. & CLIMATE CHANGE DEPARTMENT

NOTIFICATION

Shimla-171 002, the 24th November, 2025

No. STE-A (3)-1/2004-Loose.—In exercise of the powers conferred by Sub-Section (1) and
(4) of the Section 22 of the Biological Diversity Act, 2002, as amended in year 2023, the Governor,
Himachal Pradesh in supersession to this Department's Notification No. STE-A (3)-1/2004-L dated
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07-10-2021 1is pleased to re-constitute HP State Biodiversity Board for the purpose of the said Act,
consisting of the following members with immediate effect, for the period of three years:

I. Chief Secretary to the Government of Himachal Pradesh | Chairperson

II. Ex Officio Members

1. | Administrative Secretary, Incharge, (Urban Development), | Member
Government of Himachal Pradesh.
2. | Administrative Secretary, Incharge, Tribal Development to | Member

the Government of Himachal Pradesh.
3. Administrative Secretary, Incharge, Env., Sci. Tech. & CC, | Member
to the Government of Himachal Pradesh.
4, Administrative Secretary, Incharge, Rural Development & | Member
Panchayati Raj, to the Government of Himachal Pradesh.
5. Administrative  Secretary, Incharge, Ayush, to the | Member
Government of Himachal Pradesh.
6. The Principal Chief Conservator of Forests (HoFF), | Member
Himachal Pradesh.
7. Director, Environment, Sci. Tech. & CC, H.P. Member Secretary
III. | Non-Official Members
1. | The Director, CSIR-Institute of Himalayan Bio-Resource | Member
Technology, Palampur (H.P).
2. | Dr. G.S. Goraya, IFS, Former Principal Chief Conservator of | Member
Forests (HoFF), Himachal Pradesh.
3. Dr. D.P. Sharma, Professor & Dean, College of Horticulture | Member
and Forestry, Dr. Y.S. Parmar University of Horticulture and
Forestry, Neri, Hamirpur (H.P).
4. | Dr. Mohar Singh, Principal Scientist and Head, ICAR- | Member
NBPGR Regional Station, Phagli, Shimla.
5. Dr. Vaneet Jishtu, Head Extension Division, ICFRE- | Member
Himalayan Forest Research Institute (HFRI), Shimla (H.P).

The Board will be competent to invite any official and/or non-official Expert Member as a
special Invitee to the Board Meeting. The Board shall discharge its functions as provided in the Act
ibid.

By order,
PRABODH SAXENA, IAS,
Chief Secretary.

PUBLIC WORKS DEPARTMENT
NOTIFICATION

Shimla -2, the 1st January, 2026

No. PWD-A-A0(1)/19/2025.—The Governor, Himachal Pradesh is pleased to order to
re-name the “Himachal Pradesh Public Works Department, Division No. I, Shimla” as “Himachal
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Pradesh Public Works Department, Division Kasumpti, Shimla” in HPPWD with immediate effect,
in the public interest.

By order,

Additional Chief Secretary (PW).

g SIqTeld S19 Wed |Hrsdr fgara ool gomgr, e sHRgR (fRowo)

e TR fes gepeAr ARG SRR arrg Ul
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08—05— 197oaﬁwwmaéwﬁﬁé‘r€‘rq|m%‘lldslwlgﬁwwwéﬂﬁaﬁW$%t{
areer aTie by g |

31 Ufardl 3| Siien Jor FHiud RedeRl &l 9 $edeR gRI gfad fdhar o © fo
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19—01—2026 BT FIE 10.00 IoI $H IR H AT AT TR AU TARTST AAEHIER] B
AHET JURLT BIPR U PR FHhdl © AIAT SWIF ofH AT Bl g6l B & e <
SR | SHD SURI DIs QaRTSl 8] Gl ST |

31TST &I 30—12—2025 DI ¥R EXIER g HIBR AJaTeld gRI SIRI §aTT |

AER | FRIRIRG / —
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9 3T dedIeicR Ud HRIGRT SUSIRGN, Goryz, foTam s9RgR (fZodo)

&Y TR [EZLCatll SR fafer SINIETICINECIRRIWAGECIN
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SNSRI gt |
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P Repre d§ T HA & A< IR B T SIUT oI 91 § Bl ¥ YR BT dls IoR A1
T B |
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AR | FXATEIRT / —
PRIPRT USIIHNI Td dedldgR,
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g IITe Y d8dlciaR 4 HRIGN SUSIRdN oRd, e SirsT (R0 Jo)
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CRIG]
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TEdTd R, UM YA RS BT Gall, TSI HRTST | g1l 2 | IR SIAIAI SHDb ST H Bl
TOfTpRUT XA I Uarad & 3Mfieid & gof 7 6Rdrm a7 2 | 37 mfémg@w$
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PIs ok /TR 81 a I8 3IFTefad IT dhlold- dRig U 27—01—2026 Bl BIFGR 3eTeld &
JUAT IR TG YARTS UP R FHdT & a6 drig Geil {6l {6 &1 SoR T UaRTSl 8l Gl
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In the Court of Sh. Nishant Kumar, H.A.S., Marriage Officer-cum-Sub-Divisional
Magistrate, Kullu, District Kullu (H.P.)

In the matter of :

1. Sh. Prakhar Agrawal s/o Late Sh. Sharad Agrawal, r/o Plot No. 39-40, Panchvati Vastra
Nagar, Lashkar, Gwalior, Madhya Pradesh.

2. Mrs. Shilanjani Sood d/o Sh. Rajeev Sood, r/o Ward No. 2, Swaran Departmental Store,
Akhara Bazar, Kullu, Tehsil & Distt. Kullu (H.P.)
.. Applicants.

Versus
General Public

Subject.—Proclamation for the registration of marriage under section 15 of Special Marriage Act,
1954.

Prakhar Agrawal and Shilanjani Sood have filed an application alongwith affidavits in the
court of undersigned under section 15 of Special Marriage Act, 1954 that they have solemnized
their marriage on 08-11-2025 and they are living as husband and wife since then, hence their
marriage may be registered under Act ibid.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objection personally or in writing before this
court on or before 12-06-2026. The objection received after 12-06-2026 will not be entertained and
marriage will be registered accordingly.

Issued today on 12-01-2026 under my hand and seal of the court.

Seal. Sd/-
(NISHANT KUMAR, H.A.S),

Marriage Officer-cam-Sub-Divisional Magistrate,

Kullu, District Kullu (H.P.).
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In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Sundernagar,
District Mandi (H. P.)

In the matter of :

1. Sh. Pawan Kumar s/o Sh. Achhru Ram, r/o Village Phagwao, P.O. Jaidevi, Tehsil
Sundernagar, Distt. Mandi (H.P.) (age 45 years).

2. Smt. Savitri Devi d/o Sh. Govind Ram, r/o Village Chhatru, P.O. Kummi, Tehsil Balh,

Distt. Mandi (H.P.) at present w/o Sh. Pawan Kumar s/o Sh. Achhru Ram, r/o Village Phagwao,
P.O. Jaidevi, Tehsil Sundernagar, Distt. Mandi H.P. (age 41 years)

.. Applicants.

Versus
General Public .. Respondent.
Subject.—Application for the registration of marriage under section 15 of Special Marriage Act.

Applicants Sh. Pawan Kumar and Smt. Savitri Devi have filed an application alongwith
affidavit in the court of undersigned under section 15 of Special Marriage Act, 1954 that they have
solemnized their marriage according to Hindu rites and ceremonies on dated 20-06-2005 and they
are living together as husband and wife since then, hence their marriage may be registered under
Special Marriage Act, 1954.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objection personally or in writing before this
court on or before 28-01-2026. After that no objection will be entertained and marriage will be
registered.

Issued today on 26-12-2025 under my hand and seal of the court.
Seal. Sd/-

Marriage Officer-cam-Sub-Divisional Magistrate,
Sundernagar, District Mandi (H.P.).

In the Court of Sh. Daya Nand Sharma, Exective Magistrate, Grade-II Rohru,
District Shimla (H.P.)

In the matter of :

Smt. Sita Devi w/o Sh.Vikas, r/o Vill. Bashla P.O. Arhal, Tehsil Rohru, District Shimla,
Himachal Pradesh .. Applicant.

Versus
General Public .. Respondent.
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Subject—Application Under Section 13(3) of the Birth & Death Registration Act, 1969.

Whereas Smt. Sita Devi w/o Sh.Vikas, r/o Vill. Bashla P.O. Arhal, Tehsil Rohru, District
Shimla, Himachal Pradesh has filed an application alongwith the affidavit in the court of the
undersigned under section 13(3) of the Birth & Death Registration Act, 1969, to enter the Date of
Birth of his daughter (03-10-2012) in the record of Birth Register of Gram Panchayat Bashla.

Now therefore objections are invited from the general public that if anyone has any
objection regarding to enter the Date of Birth of Miss Suhani d/o Vikas they should appear before
the court of undersigned within 30 days from the publication of this notice, either personally or
through their authorized agent.

In the event of their failure to do so, it would be deemed that there is no objection and order
shall be passed ex-parte without affording any further opportunity of being heard.

Issued under my hand and seal of the court on this 29thDecember, 2025.

Seal. Sd/-
(DAYA NAND SHARMA),

Exective Magistrate, Grade-II,
Rohru, District Shimla (H.P.).

In the Court of Sh. Daya Nand Sharma, Exective Magistrate, Grade-II Rohru,
District Shimla (H.P.)

In the matter of :

Smt. Sita Devi w/o Sh.Vikas, r/o Vill. Bashla P.O. Arhal, Tehsil Rohru, District Shimla,
Himachal Pradesh .. Applicant.

Versus

General Public .. Respondent.

Subject.—Application Under Section 13(3) of the Birth & Death Registration Act, 1969.

Whereas Smt. Sita Devi w/o Sh.Vikas, r/o Vill. Bashla, P.O. Arhal, Tehsil Rohru, District
Shimla, Himachal Pradesh has filed an application alongwith the affidavit in the court of the
undersigned under section 13(3) of the Birth & Death Registration Act, 1969, to enter the Date of
Birth of his daughter (03-10-2012) in the record of Birth Register of Gram Panchayat Bashla.

Now therefore objections are invited from the general public that if anyone has any
objection regarding to enter the Date of Birth of Miss Sakshi d/o Vikas they should appear before
the court of undersigned within 30 days from the publication of this notice, either personally or
through their authorized agent.
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In the event of their failure to do so, it would be deemed that there is no objection and order
shall be passed ex-parte without affording any further opportunity of being heard.

Issued under my hand and seal of the court on this 29th December, 2025.

Seal. Sd/-
(DAYA NAND SHARMA),

Exective Magistrate, Grade-II,

Rohru, District Shimla (H.P.).
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CHANGE OF NAME

I, Sirjana d/o Bali Ram, r/o Vill. Shamlech (643), P.O. Barog, Teh. & Distt. Solan (H.P.)
declare that I have changed my name from Sirjana to Srijana. Please note all concerned, for further.

SIRJANA

d/o Bali Ram,

r/0 Vill. Shamlech (643), P.O. Barog,
Teh. & Distt. Solan (H.P.).

CHANGE OF NAME

I, Aditya Kharwal s/o Sh. Kuldip Chand, r/o V.P.O. Bhattu Smula, Tehsil Palampur, Distt.
Kangra (H.P.) declare that I have changed the name of my minor son from Krishiv Kharwal to
Krithvik Kharwal. Concerned may note.

ADITYA KHARWAL

s/0 Sh. Kuldip Chand,

r/o V.P.O. Bhattu Smula,

Tehsil Palampur, Distt. Kangra (H.P.).
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CORRECTION OF NAME

I, Jagdish Thakur s/o Jalam Singh, r/o V.P.O. Nainidhar, Sub-Tehsil Ronhat, Tehsil Shillai,
Distt. Sirmaur (H.P.) hereby declare that in my Aadhar Card (No. 3735-0008-2474), my name has
been wrongly entered as Jagat Singh. The correct name should be Jagdish Thakur. All concerned
may please note.

JAGDISH THAKUR

s/o Jalam Singh,

r/o V.P.O. Nainidhar, Sub-Tehsil Ronhat,
Tehsil Shillai, Distt. Sirmaur (H.P.).

CORRECTION OF NAME

I, Bharti Kumari d/o Sh. Mithun Singh, r/o V.P.O. Recong Peo, Tehsil Kalpa, Distt.
Kinnaur (H.P.) hereby declare that in my 10th (bearing Roll No. 2224049) and 12th (bearing Roll
No. 2721494) certificates, issued by CBSE my name & my mother's name wrongly entered as
Bharati Kumari & Menka respectively. Whereas my correct name is Bharti Kumari & my mother's
correct name is Main Kala. All concerned please note.

BHARTI KUMARI

d/o Sh. Mithun Singh,

r/o V.P.O. Recong Peo,

Tehsil Kalpa, Distt. Kinnaur (H.P.).

CHANGE OF NAME

I, Kusuma Devi w/o Sh. Rajesh Verma, r/o Vill. Har, P.O. Nalti, Tehsil & Distt. Hamirpur
(H.P.) declare that I have changed my name from Kusama Devi to Kusuma Devi for all purposes in
future. All concerned please note.

KUSUMA DEVI

w/o Sh. Rajesh Verma,

r/o Vill. Har, P.O. Nalti,

Tehsil & Distt. Hamirpur (H.P.).

CORRECTION OF NAME

I, Amar Dei d/o Sh. Baldev presently w/o Sh. Ram Singh, r/o Vill. Sahu, P.O. Ail, Tehsil
Churah, Distt. Chamba (H.P.) hereby declare that in my Aadhar Card bearing No. 7742 5075 5423,
my name is wrongly entered as Suna. Whereas my correct name is Amar Dei. I shall be known as
Amar Dei for all purposes in future. All concerned please note.

AMAR DEI

d/o Sh. Baldev,

r/o Vill. Sahu, P.O. Ail,

Tehsil Churah, Distt. Chamba (H.P.).
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CORRECTION OF NAME

I, Kartik Rana (31 years) s/o Sh. Bomdhir Singh, r/o Village Kunsal, P.O. Thara, Tehsil
Baijnath, Distt. Kangra (H.P.) hereby declare that my mother's name is Veena Devi in all my
records, but my mother's name is recorded as Veena Rana in my School record & all other official
documents. However, my mother's correct name is Veena Devi this is correct, please note all
concerned.

KARTIK RANA

s/0 Sh. Bomdhir Singh,

r/o Village Kunsal, P.O. Thara,
Tehsil Baijnath, Distt. Kangra (H.P.).

CHANGE OF NAME

I, Meena age 41 w/o Sh. Amolak Ram, r/o Village Tahu, P.O. Tharola, Tehsil Kotkhai,
Distt. Shimla (H.P.) 171202 declare that I have changed my name from Rita Devi (old name) to
Meena (new name). All concerned please may note.

MEENA

w/o Sh. Amolak Ram,

r/o Village Tahu, P.O. Tharola,
Tehsil Kotkhai, Distt. Shimla (H.P.) .

CORRECTION OF NAME

I, Sher Singh s/o Jhave Ram, r/o Village Matla, P.O. Khuhan, Tehsil Balichowki, Distt.
Mandi (H.P.) declare that my name is wrongly entered as Jitender Kumar in Aadhar Card. Now, I
intend to correct my name as Sher Singh in Aadhar Card. Concerned note it.

SHER SINGH

s/o Jhave Ram,

r/o Village Matla, P.O. Khuhan,
Tehsil Balichowki, Distt. Mandi (H.P.).

CHANGE OF NAME

I, Aksar (new name) s/o Ina Ali, Village Tarshanoo, Up Mohal Tarshanoo (74/3), Shimla
(H.P.)-171 210 declare that I have changed my name from Asgar (previous name) to Aksar (new
name). All concerned please may note.

AKSAR

s/o0 Ina Ali,

Village Tarshanoo, Up Mohal Tarshanoo (74/3),
Shimla (H.P.)-171210.
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CHANGE OF NAME

I, Gulabi Devi aged about 24 years w/o Sh. Bhopinder Singh, r/o 12/1 Shapra (78), P.O.
Chambi, Distt. Shimla (H.P.)-171 211 declare that I have changed my name from Reena (old name)
to Gulabi Devi (new name). All concerned may please note.

GULABI DEVI

w/o Sh. Bhopinder Singh,

r/o 12/1 Shapra (78), P.O. Chambi,
Distt. Shimla (H.P.)-171 211.

CHANGE OF NAME

I, Anjana Kumari w/o Sh. Mukesh Thakur, r/o Vill. Chanol (469), P.O. Kuthar, Teh.

Krishangarh, Distt. Solan (H.P.) declare that I have changed my minor son's name from Yarthath to
Yatharth. Concerned please may note.

ANJANA KUMARI

w/o Sh. Mukesh Thakur,

r/o Vill. Chanol (469), P.O. Kuthar,
Teh. Krishangarh, Distt. Solan (H.P.).

CHANGE OF NAME

I, Bhagi Devi aged 66 years w/o Sh. Jagat Ram, r/o Jagat Niwas, Patti Galon, P.O.

Kasumpti, Vikasnagar, Shimla (H.P.)-171 009 declare that I have changed my name from Bhagwati
Devi to Bhagi Devi. All concerned please may note.

BHAGI DEVI

w/o Sh. Jagat Ram,

r/o Jagat Niwas, Patti Galon,
P.O. Kasumpti, Vikasnagar,
Shimla (H.P.)-171 009.

CORRECTION OF NAME

I, Satish Kumar s/o Sh. Jagdish Chand, r/o Vill. Malag, P.O. Kangoo, Teh. Nadaun, Distt.
Hamirpur (H.P.) declare that in Aadhar Card of my daughter bearing No. 6529 9321 2822, her
name is wrongly entered as Janbi. Whereas her correct name is Jhanvi. She shall be known as
Jhanvi for all purposes in future. All concerned please may note.

SATISH KUMAR

s/o Sh. Jagdish Chand,

r/o Vill. Malag, P.O. Kangoo,

Teh. Nadaun, Distt. Hamirpur (H.P.).
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CORRECTION OF NAME

I, Raj Kumar s/o Sh. Jagdish Singh, Village Hirapur, P.O. Auhar, Teh. Ghumarwin, Distt.
Bilaspur (H.P.)-174 024 do hereby declare that the correct name of my daughter is Ishvi instead of
Muskan Kanwar vide Aftidavit No. 2184, Dt.-18th Dec., 2025 (Executive Magistrate Ghumarwin).

RAJKUMAR

s/o Jagdish Singh,

Village Hirapur, P.O. Auhar,

Teh. Ghumarwin, Distt. Bilaspur (H.P.)-174 024.
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